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Inappropriate air fare being charged on Delhi-Dharmashala sector
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Denial of rice allocation to Kerala for testival season

SHRIP. RAJEEVE (Kerala): Sir, | would like to draw the attention of the House to the step-
motherly approach of the Central Government to the State of Kerala and the attack of the Central
Government to dismantle the Public Distribution System. The Government of Kerala has
submitted a memorandum for the allocation of rice under the special quota for Onam festival
season. As all of us are aware, Onam is a national festival for Malayalees and the State
Government has taken steps to control the price during the festival season. But the approach of
the Central Government is totally negative. The Government of India denied the additional
allocation beyond the present level of APL allocations. The letter from the Ministry of Consumer
Affairs, Food and Public Distribution stated that additional allocation beyond the present level of
APL allocation to the State can be made at MSP based issue price of Rs. 10,800 per tonne for
wheat and at applicable economic cost for rice. Hence the request for additional allocation of
rice and wheat to Kerala on account of Onam festival requirement can be made only at the above
price and not at the APL price. This is the letter from the Central Government. Then they can

purchase it from FCI godowns at the economic cost of rice, which means Rs. 17.80 per kilogram
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as compared to Rs. 8.90 per kilogram for APL. This would create a serious problem in Kerala.
Kerala is the State where statutory rationing system was introduced with the consent of the
Central Government in 1267 but the Centre has tried continuously to limit this system. Up to
2006, the allocation of rice to the APL cardholders is 1,13,420 tonnes, which has now heen
reduced to 17,056 tonnes only. The reduction is to the tune of 96,364 tonnes. This anti people
move has been guestioned by the State Government. The Chief Minister, the Ministers, and the
MLAs were compelled to conduct a march to Pariament here. After the formation of the new
Ministry, the Minister of State for Agriculture, Prof. K.V. Thomas, gave an assurance for
reestablishing the rice quota but it remained only on paper. Now, the Govemment has courage
to deny rice for Onam season. | urge the Minister of Consumer Affairs, Food and Public
Distribution to reconsider this decision and allocate sufficient rice at APL price to Kerala during

Onam season. ...{(Interruptions )...

SOME HON. MEMBERS: Sir, we associate ourselves with the issue raised by the hon.

tMember.

MR. DEPUTY CHAIRMARM: Okay, vou just associate yourselves. ...G’m‘ermptions)... There

is no rider in association. ...(Tnterruptions )...

Naxal attack in QOrissa
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TN S 001, g4 gHivryul sesTt s R g2 3l A qReller af&ian &) Rorg dvgh
IS AT ST TS, Ib g H H 310 A A8 Fo7h B 2 §) 39 SUd1E g1 gl S,
B 3 amarg A1 oue T4 varadifion daen W1 e fgar 9 die i 21 2] udl &
IS A &Y &7 39 UHR 31 "geAl ved] €1 3l S9-9RE &7 tgd geeie Rl & S5l
AT & U Yferd Seiger Siford aef &l ) U4 €1 degifl | wR1 741 98 HEg &4 & [
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